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rexercxse of the
pzawers canferred undar sub-fs&nﬁon (1) and sub~sec:t10n (8) esf Sectiont 4 of the

Advoeates' Wblfare_._‘;ii i Act 2001 (45 of 20 '0'1') read with: sub~sect10n (@) of
Section 45D cﬁf G‘;overnment of Natienal Capital Territory of Eel}:u (GNC}TD) Act

1991, Horble Pnemde&n’c of Ihﬁxa is pleased to appomt Sh, Chetan Sharma, Ld.

.-6neraﬁlf @f I&‘zﬂxa as: Chazrpc‘rsén éftf ?"féhe ‘Advocatés' Welfare

| Fond Trastes C@mmxtteea :

This n@tzﬁqauem shezli came intto foree: om d;he date @\f its;- ‘pubilication: in the.
Delhi Gezette, : . Co

By ordeér and in the name of
I—Ion’ble Pres1dent @f India
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No. R344e  G-7/Genl.-I/DHC. ) : _
Dated: __2a.05-20%4 S : : "y

The Pnnclpal Dlstnct & Sessions Judge (HQ),

" Tis Hazari Courts,
Delhi, .
Sub: Notification regarding appouitment of Sh. Chetan Sharma, Ld. Additional
" Solicitor General of India as Chairperson of the Advocates’ Welfare Fund
Trustee Committee. i
Sir, !

I am directed- to forward . herewith & copy of : Notification No.
F.Z(22)/Lit.lOl/Vol.III/3604_-3616 dated 22,05.2024, received through e-majl> from Dy
Secretary, JLit. Law, Justice and L.A,, GNCTD of Delhi, on the above subject, \mth a
request to c1rcu1ate the same to all the Principal District & Sessions Judges, Delhl/New Dclhl, ‘

for information and necessary action,

- . | Yours fai Y,
te g Encl.; as above. : | 2 .
‘ ' M " 036\ VM
O’LC / &eh/) NW/} ' Administrative Officer (J)/\
o) ' ' For Registrar General
orinsas s st e o .
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No. @ T 8RR Mise /Clrculatiogn/2024 Dated, Delhl the

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELH!

Subi- - Notlﬂcation regarding appointment of Sh, Chetan Sharma, Ld. Add_itional Solicitor General of
Indla as Chairperson of the Advocates’ Welfare Fund Trustee Committee,

«  Forwarded Acom" of the letter diary No. 3740 G-7/Genl,1/DHC dated 30/05/2024 received vide
diary No. 1191/B dated 01/06/2024 alongwith its enclosures(Copy of the Noftification enclosed),
received from Adminlstrative Officer(J), for Reglstrar General, Hon'ble ngh Court of Delhi, New Delhl, to

be circulated for Informatlon to :- .
All the Ld PrIncupal Plstrict & Sessions Judges, Delhi/New Delhi {except Central-District). Um )

2 The Ld, Principal Judge, Family Courts (HQs), Dwarka courts, Delhi.

3. Allthe Ld. Judiclal Officers posted in Central-District, Tis Hazari Courts Delhi.

4. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload the same
. on the Website of Delhl District Courts as per rule.

5. Dealing official for uploading the same on Centralized Website through LAYERS as per rules,

6. P.S.ta Ld. Principal District & Sesslons Judges (HQs), Dethi for information.

{ DER BEDI)
Officer In-Charge, General Branch, (C),
District Judge, (Commercial Court),
Tis Hazari Courts De/ll?i‘



OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

2es55sS-~206249 |
No. /Genl./West/THC/Circulation/2024 Dated 24 | 8[RY
CIRCULAR

Sub:- Notification regarding appointment of Sh. Chetan Sharma, Ld. Additional
Solicitor General of India as Chairperson of the Advocates' Welfare Fund
Trustee Committee.

Forwarded copy of Endorsement Letter No. 20705-20835/Genl./Misc./Circulation/2024
Dated 20.06.2024 along with copy of Letter No. 3740 G-7/Genl.-I/DHC Dated 30.05.2024 of
Hon'ble High Court of Delhi & copy of Notification No. F.2(22)/Lit./01/Vol.111/3604-3616 Dated
22.05.2024 of Sh. Bharat Parashar, Principal Secretary (Law, Justice & LA), Government of
National Capital Territory of Delhi, Department of Law, Justice & Legislative Affairs, 8" Level,
C-Wing, Delhi Secretariat, I.P. Estate, New Delhi received, on the subject cited above, from Ms.
Ravinder Bedi, Officer Incharge, General Branch, Central District/Distict Judge (Commercial

Court), Tis Hazari Courts, Delhi for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers, West District, Tis Hazari Courts, Delhi.
/ The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request for

uploading the same on Centralized Website through LAYERS as well as on the Website of
West District.

3. PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,
Delhi.

4. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request for uploading

the same on LAYERS.
(Dhnrm@&s/ingh)

Principal District & Sessions Judge (Officiating),
West District, Tis Hazari Courts, Delhi

Enclosure:- As above.



